IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :22-04-2026

22.04.2026

Date

17/2026 [22.04.2026 ggég>;026 AMIT KUMAR DAS COURT MO lorder prd. 2026-05-11

18/2026 22.04.2026  [00(0)° o c. BRIk SOURT MO lorder ptd. 2026-04-20 e CH.
1/2026 22.04.2026  [roytlnn o [RSOF KOMAR SOURE MO lorder ptd. 2026-03-17
2/2026(22.04.2026  (FIUETTC o PRRSRNT KOMAR SO0Rs MO lorder ptd. 2026-03-10

3/2026 22.04.2026 e pp OBNTR KUMAR SOURE MO lorder ptd. 2026-03-24
54/2026(22.04.2026 ?22?52626 onOBNT KUMAR SOURE MO lorder ptd. 2026-03-17

5/2026 (22.04.2026 ??i?5§626 GANESH SAHOO SO0RE MO lorder ptd. 2026-03-25 BATL-2
6/2026(22.04.2026 iﬁgg35026 AILAN SHAREE COURE MO lorder ptd. 2026-04-20

8/2026 22.04.2026  [500651° IR K BARIK SO0RT MO lorder ptd. 2026-04-17 iy
9/2026 22.04.2026 [ (1°  lg P Kar SOORE MO lorder ptd. 2026-04-17 NG
50/2026 22.04.2026 [0 {517 Is. R Bamix SOURE MO lorder ptd. 2026-04-17 e CH.
2/2026(22.04.2026 55325;1 e oma AR SO0RT MO lorder ptd. 2026-04-17 BATL-2
53/2026 22.04.2026 o2 S0 la x swatn SOORE MO lorder ptd. 2026-04-17 NG
5/2026 (22.04.2026 ggég>5015 A. SUNDARAY SO0RT MO lorder ptd. 2026-04-17 e




CRLMC-

COURT

NO.

10/2026(22.04.2026 3300/2024 S.C.BISWAL > OLD Order Dtd. 2026-05-06
CRLMC- COURT NO.
12/2026(22.04.2026 1091/2026 B.B.MALLICK > OLD Order Dtd. 2026-04-20
WP (C) - COURT NO. o
13/2026(22.04.2026 11558/2026 GOPINATH SETHI o1 Order Dtd. 9999-12-31
RSA- COURT NO. SECOND
14/2026(22.04.2026 275/2019 S MOHARANA 51 Order Dtd. 9999-12-31 APPEAL
FAO- COURT NO.
15/2026(22.04.2026 489/2025 A.K.BARIK 23 Order Dtd. 2026-07-07
CRLMC- COURT NO.
17/2026(22.04.2026 5556/2025 P.K.MISHRA > OLD Order Dtd. 2026-05-12
CRP- COURT NO.
18/2026(22.04.2026 57/2025 P.K.MISHRA 1o Order Dtd. 2026-05-04
CRLREV- COURT NO.
19/2026(22.04.2026 52/2026 B.K.PARDHI 17 Order Dtd. 2026-06-23
WRIT
WP (C) - COURT NO. ol BRANCH
30/202622.04.2026 |, 15/00,¢ |5+ PATRA 17 Order Dtd. 2026-04-17 (DIVIST
BENCH-3
WP (C) - COURT NO. ol WRIT
35/20261(22.04.2026 10933/2026 B.K.SWAIN 17 Order Dtd. 2026-04-20 BRANCH-
CMP- COURT NO. WRIT
36/2026(22.04.2026 12/2018 N C SINHA 17 Order Dtd. 2026-04-20 BRANCH-
CMP- COURT NO. WRIT
37/2026(22.04.2026 399/2021 B DAS 1o Order Dtd. 2025-08-20 BRANCH-
WP (C) - SANTANU KUMAR COURT NO. sl WRIT
38/2026(22.04.2026 15150/2021 |SAHOO 1o Order Dtd. 2026-03-31 BRANCH-
WP (C) - RAMA KRISHNA COURT NO. oAl WRIT
39/2026(22.04.2026 17345/2023 [BISOT 19 Order Dtd. 2026-03-31 BRANCH-
WP (C) - COURT NO. Al WRIT
)0/2026(22.04.2026 12523/2022 B C PANDA 12 Order Dtd. 2026-03-31 BRANCH-
WP (C) - COURT NO. Al WRIT
)2/2026(22.04.2026 41038/2021 C R NAYAK 12 Order Dtd. 2026-03-31 BRANCH-
CONTC- M/S . DEBENDRANATH COURT NO.
)5/2026(22.04.2026 1513/2026 |[MISHRA 12 Order Dtd. 2026-04-21
WP (C) - COURT NO. oAl WRIT
)7/2026(22.04.2026 11347/2026 N. ROUT 12 Order Dtd. 2026-04-17 BRANCH-
WRIT
WP (C) - JAYA KRISHNA COURT NO. oAl BRANCH
)8/2026(22.04.2026 11266/2026 NAYAK 12 Order Dtd. 2026-04-17 (DIVIST

BENCH-1




CONTC-

COURT

NO.

1/2026 22.04.2026 [0 R K MALLICK - Order Dtd. 2026-04-21
)3/2026 [22.04.2026 522335026 A P SAHOO TOURT MO lorder ptd. 2026-04-21
4/2026(22.04.2026 00 | saHOO ToURT MO lorder ptd. 2026-04-21
)6/2026 [22.04.2026 zgégg;2025 B K PANDA 750X MO lorder ptd. 2026-04-21 e
)8/2026 [22.04.2026 ?iigé;zoza T RATAN ToORT MO lorder ptd. 2026-04-21
)9/2026 22.04.2026 ?552;;2026 C SAMAL TOURT MO lorder ptd. 2026-04-21 iy
1/2026(22.04.2026 00000 |a K Das TOURT MO lorder ptd. 2026-04-21
12/2026(22.04.2026 ?féfi;2026 G R PATRA TOURT MO lorder ptd. 2026-04-21 e cH.
14/202622.04.2026 ggég>5026 A K DAS TOURT MO lorder ptd. 2026-04-21 e CH.
WRIT
15/2026(22.04.2026 ?géi;;2026 B K SWAIN TOURT MO lorder ptd. 2026-04-21 ?gﬁgggp
BENCH-3
6/202622.04.2026 §§§3}2025 B. DAS TOURT MO lorder ptd. 2026-04-09
18/2026(22.04.2026 2522}5026 K. R. SAHOO TOURT MO lorder ptd. 9999-12-31 e CH.
19/2026(22.04.2026 ?5;2;;2026 T. K. NAYAK TOURT MO lorder ptd. 2026-04-16 e cH
0/2026 (22.04.2026 ?5;22;2026 B. DAS TOURT MO lorder ptd. 2026-04-16 o CH.
2/2026[22.04.2026 ?g;g;;2026 A oHNE CHANDRA TOURT MO lorder ptd. 2026-04-21
3/2026 (22.04.2026 ?5;?;;2026 P. K. DEO TOURT MO lorder ptd. 2026-04-16 e CH.
4/2026(22.04.2026 ?g;g;;2026 B. N. MOHAPATRA TOURT MO lorder ptd. 2026-04-16 e
6/2026 22.04.2026 ?5;31;2026 T. SWAIN TOURT MO lorder ptd. 2026-04-16 e
7/2026 |22.04.2026 ?5;22;2026 T. SWAIN TOURT MO lorder ptd. 2026-04-16 e CH.




WP (C) -

COURT

NO.

9/2026(22.04.2026 5, (c)7 M. R. BARIK : Order Dtd. 2026-04-20
30/2026 [22.04.2026 ?5;8;;2026 M R ROUTRAY TOURT MO lorder ptd. 2026-04-21 e
11/2026 22.04.2026  [121C)° |5, monaNTY TOURT MO lorder ptd. 2026-04-20 e
32/2026 22.04.2026 ?5{3;;2026 M R ROUTRAY TOURT MO lorder ptd. 2026-04-21 e ANCH.
34/2026 (22.04.2026 ggég>5026 S. K. SUNDARA TOURT MO lorder ptd. 2026-06-30 NG
WRIT
35/2026 [22.04.2026 §5é§}5026 M. R. SAHOO fSURT NO- lorder Dtd. 2026-05-06 ?gﬁgggp
BENCH-2
36/2026 (22.04.2026 g§é§>5026 oA CHANDRA TOURT O lorder ptd. 2026-04-21 e
37/2026 22.04.2026 ?gég;;2026 B. DAS fSURT NO- lorder Dtd. 2026-04-20 giiECH—
38/202622.04.2026 ZE;Z>5026 iig;iNA CHANDRA SgURT NO-lorder ptd. 2026-04-21 gii;CH_
30/202622.04.2026 ?géfé;2026 B. DAS fSURT NO-lorder ptd. 2026-04-20 giiECH_
10/2026 [22.04.2026 ?5221;2026 DDA CHANDRR TOURT NO-lorder ptd. 2026-04-21 iy
11/202622.04.2026 ?gi?fggZG GANESH SAHOO gogig NO-lorder ptd. 2026-04-21 BATL-1
12/202622.04.2026 ?5252;2026 B. DAS gogig NO-lorder ptd. 2026-04-20
14/202622.04.2026 ?23252% J C BARAL ESURT NO.lorder ptd. 2026-04-30
15/2026 22.04.2026 ?5226;2026 B. DAS iSURT NO-lorder Dtd. 2026-04-20
16/202622.04.2026 Q§é§>;024 S CH SUNDARA iSURT NO-lorder Dtd. 2026-04-21 gii;CH—
17/202622.04.2026 ?2;??3;025 J C BARAL gSURT NO.lorder ptd. 2026-04-30 BAIL-1
18/2026 [22.04.2026 ?52?%;2026 B. DAS iSURT NO-lorder Dtd. 2026-04-20




WRIT
WP (C) - COURT NO. BRANCH
19/2026 22.04.2026 |10 o H. K. MOHANTA T Order Dtd. 2026-04-20 (DTVIST
BENCH-3
_ ABLAPL- COURT NO.
1/202622.04.2026 (S 0\ o0, o |S S PATTANAIK 3 oLh Order Dtd. 2026-04-17 BATL-2
: WP (C) - COURT NO. o WRIT
52/202622.04.2026 (o0 2)0 . (G. B. PARIDA 3 oiD Order Dtd. 2026-04-20 ERANCH-
: WP (C) - COURT NO. o
53/2026(22.04.2026 | o 2h0 0 o (S. K. SAHOO 3 oLD Order Dtd. 2026-04-20
_ WP (C) - COURT NO. A WRIT
54/2026(22.04.2026 |15~ 50, |G. ROUT 3 oLD Order Dtd. 2026-04-20 R ANCH-
: WP (C) - COURT NO. o
5/2026 22.04.2026 |11 300 o0 (A, P. SAHOO 3 oLn Order Dtd. 2026-04-21
: WP (C) - COURT NO. oAl WRIT
57/2026(22.04.2026 [T e o0, (B. C. PANDA 3 oiD Order Dtd. 2026-04-21 R ANCH-
_ WP (C) - COURT NO. A WRIT
59/2026 22.04.2026 |7, 20> |D. K. DEHURY 23 Order Dtd. 2026-06-29 R ANCH-
WRIT
: WP (C) - COURT NO. e BRANCH
55/2026(22.04.2026 11220 o0 K. K. NATH 3 Order Dtd. 2026-05-06 (DTVIST
BENCH-3
WRIT
: WP (C) - COURT NO. Coa BRANCH
57/2026(22.04.2026 |1} 3 50, [A. MOHANTY 3 Order Dtd. 2026-04-20 (DTVIST
BENCH-1
WP (C) - COURT NO. Al WRIT
0/2026 22.04.2026 |1 0% o R. DAS 3 Order Dtd. 2026-04-20 R ANCH-
WP (C) - COURT NO. o WRIT
/3/2026 22.04.2026 |10, 5q,e T+ SAHOO 5 Order Dtd. 2026-07-27 R ANCH-
WP (C) - COURT NO. o WRIT
/5/2026(22.04.2026 1050300 (T, SAHOO > Order Dtd. 2026-07-27 R ANCH-
ABLAPL- COURT NO.
/8/2026 22.04.2026 [ |GANESH SAHOO . Order Dtd. 2026-03-25
WP (C) - COURT NO. e
30/2026 22.04.2026 |11 0c 5q,6 T SAHOO 0 Order Dtd. 2026-07-27
WP (C) - COURT NO. o
35/2026(22.04.2026  |Tooon 00 1T, SAHOO > Order Dtd. 2026-07-27
WP (C) - COURT NO. Coa
38/2026 22.04.2026  |Sooor o0, (B. DAS 5 Order Dtd. 2026-04-16
)3/202622.04.2026  [WP (C) - B. K. SAHOO COURT NO. [0rder Dtd. 2026-04-21 WRIT




11386/2026 12 BRANCH-
WP (C) - COURT NO. o WRIT
5/202622.04.2026 |, (73", 0 o D. K. BEHERA 1 Order Dtd. 2026-04-21 R ANCH-
WP (C) - COURT NO. o WRIT
)7/2026(22.04.2026 g g2t o N. SAHOO > Order Dtd. 2026-04-21 R ANCH-
WP (C) - COURT NO. el
9/202622.04.2026 |5, o000 |A. S. PATRA T4 Order Dtd. 2026-05-18
BLAPL- M MOHANTY (VICKY COURT NO. A
6/2026 22.04.2026 [T, oo 0 | T Order Dtd. 2026-04-21
BLAPL- COURT NO.
)8/202622.04.2026 |\ c 0 o |DILLIP SAMAL 4 Order Dtd. 2026-04-21
BLAPL- COURT NO.
10/2026(22.04.2026 1821/2026 ASHUTOSH MOHANTY 14 Order Dtd. 2026-04-21 BAIL-1
CRLA- COURT NO. CRIMINA
17/2026(22.04.2026 |20 o [P CH SAJPAD s Order Dtd. 2026-04-20 ADDEAL
WRIT
WP (C) - COURT NO. el BRANCH
19/2026(22.04.2026 300 o0, o|J SAHOO . Order Dtd. 2024-03-22 (DTVIST
BENCH-3
BLAPL- COURT NO.
) — — —
27/2026(22.04.2026  [Tgg oo o |J KAMILA . Order Dtd. 2026-04-21 BAIL-2
BLAPL- PRADIPTA KU COURT NO.
) — — —
28/2026(22.04.2026 [t oo oy . Order Dtd. 2026-04-21 BAIL-2
BLAPL- COURT NO.
) — —
9/202622.04.2026 o0 0 o |S K PRUSTY . Order Dtd. 2026-04-21
CRLMP- COURT NO. WRIT
31/2026(22.04.2026 [0\ 0. |S MOHANTY . Order Dtd. 2021-01-06 BRANCH-
WP (C) - COURT NO. o WRIT
33/2026(22.04.2026 115507 0o IS N GAYA . Order Dtd. 2026-04-21 ERANCH-
WRIT
WP (C) - COURT NO. o BRANCH
34/2026|22.04.2026 [ ooc o0, |S.BARDHAN . Order Dtd. 2026-04-16 (DTVIST.
BENCH-2
CONTC- COURT NO. ,
37/202622.04.2026 | 000 o |[U.P.BAG ! Order Dtd. 2026-04-17 CONTEMP
BLAPL- SRINIBASH COURT NO.
38/2026(22.04.2026 |10 o0y . Order Dtd. 2026-04-21
CMP- COURT NO.
39/2026(22.04.2026 | J,0" o0 K.K.RATH 5 oLD Order Dtd. 9999-12-31
BLAPL- SRINIBASH COURT NO.
10/2026(22.04.2026 |00 0 iy 5 oLD Order Dtd. 2026-04-21
CMP- COURT NO.
11/2026(22.04.2026 |/ 0, |R.SINGH 5 OLD Order Dtd. 9999-12-31
12/2026 [22.04.2026  |CRLMP- 'S.BARIK COURT NO. [Order Dtd. 2026-04-20




1466/2026 2 OLD

CRLMP- COURT NO.
14/202622.04.2026 174/2026 |A-K-ROUT > oL Order Dtd. 2026-04-21

- CHIEF
15/2026122.04.2026 M.K.SAHOO JUSTICE'S |Order Dtd. 2026-05-11

43/2026

COURT

RSA- COURT NO.
19/2026(22.04.2026 [, 00 D.NAYAK 1 Order Dtd. 9999-12-31
_ WP (C) - COURT NO. WRIT
51/2026|22.04.2026 |52 oo, [P K PRADHAN 1 Order Dtd. 2026-04-21 BRANCH-
_ WP (C) - COURT NO. o WRIT
59/2026(22.04.2026 1571 /202¢ |N- MALLICK 1 Order Dtd. 2026-04-20 BRANCH-
] WP (C) - COURT NO. o
51/2026122.04.2026 2170/202¢ |B- K- MISHRA 1 Order Dtd. 2026-04-20
) WP (C) - COURT NO. o WRIT
52/2026(22.04.2026 |- o000 [R. K. BARIK i Order Dtd. 2026-07-20 BRANCH-
) WP (C) - COURT NO. o WRIT
53/2026(22.04.2026 10131 /2026 |A+ MOHANTY 5 Order Dtd. 2026-04-20 BRANCH-

WP (C) - COURT NO. o WRIT
12/2026122.04.2026 10922 /2026 [P+ MUDULI i Order Dtd. 2026-04-20 BRANCH-

WP (C) - COURT NO. . WRIT
/3/2026|22.04.2026 | o0 o0, [B. P. TANGA 3 Order Dtd. 2026-02-13 BRANCH-

BLAPL- COURT NO.
4/2026|22.04.2026 | 20000, M K SWAIN 23 Order Dtd. 2026-04-21

BLAPL- COURT NO.
5/2026|22.04.2026 |00 oo M K MOHANTY >3 Order Dtd. 2026-04-21

BLAPL- COURT NO.
6/2026 (22.04.2026 |5 er oo |U DAS 3 Order Dtd. 2026-04-21

BLAPL- COURT NO.
)7/2026 |22.04.2026 o et oo |U DAS 23 Order Dtd. 2026-04-21

BLAPL- COURT NO.
98/2026(22.04.2026 o050 N SAHOO >3 Order Dtd. 2026-04-21

BLAPL- COURT NO.
9/202622.04.2026 |00 0o N SRHOO >3 Order Dtd. 2026-04-21

WP (C) - COURT NO. o
00/2026|22.04.2026 | o o, |P. K. BEHERA 23 Order Dtd. 2026-04-21

BLAPL- COURT NO.
)1/202622.04.2026 674/2006 |P K BARIK >3 Order Dtd. 2026-04-21 BAIL-1
)2/202622.04.2026  [WP(C) - H. PANDA COURT NO. |Order Dtd. 2026-04-21




| 111912/2026 | 23

WP (C) - COURT NO. Al
3/202622.04.2026 |1 o5 00,0 P. K. BEHERA C.0. 23 Order Dtd. 2026-04-21
BLAPL- COURT NO.
)4/202622.04.2026 |0 o0, o [PK MISHRA C.0. 23 Order Dtd. 2026-04-21
BLAPL- COURT NO.
5/202622.04.2026 |0 oo |SK ROUTRAY C.0. 23 Order Dtd. 2026-04-21
WP (C) - COURT NO. oA WRIT
16/202622.04.2026 | 0,70 50, [M R ROUTRAY C.0. 23 Order Dtd. 2026-04-20 BRANCH-
WP (C) - COURT NO. oAl
7/202622.04.2026 |00 005, [M R ROUTRAY C.0. 23 Order Dtd. 2026-04-20
WP (C) - COURT NO. ol WRIT
8/202622.04.2026 |, (50000, [M R ROUTRAY C.0. 23 Order Dtd. 2026-04-20 BRANCH—
WP (C) - COURT NO. WRIT
9/202622.04.2026  |3,1 00505, |G JAYSINGH C.o. 23 BRANCH-
WP (C) - COURT NO. oAl WRIT
1/2026(22.04.2026 |5 00000, B K JATT C.o. 23 Order Dtd. 2026-04-20 BRANCH-
WP (C) - COURT NO. oAl WRIT
12/202622.04.2026  |350) 50,5 |D K MOHANTY C.o. 23 Order Dtd. 2026-04-20 BRANCH-
WP (C) - COURT NO. ol WRIT
14/202622.04.2026 |15 00,c [R K MOHABHOT C.0. 23 Order Dtd. 2026-04-21 BRANCH-
WP (C) - HRUDANANDA COURT NO. ol WRIT
15/202622.04.2026 | 1000006 MOHAPATRA C.0. 3 Order Dtd. 2026-04-21 BRANCH-
WP (C) - COURT NO. el WRIT
16/202622.04.2026  |go0 000, [MITHUN DAS C.0. 1 Order Dtd. 2026-05-06 BRANCH-
WP (C) - COURT NO. o WRIT
17/202622.04.2026 |, 00 00,0 R SINGH C.0. 1 Order Dtd. 2026-04-21 BRANCH-
WP (C) - COURT NO. oAl
18/202622.04.2026 |1 0000 00,0 |D K MOHANTY C.0. 1 Order Dtd. 2026-04-21
WP (C) - COURT NO. Al
19/202622.04.2026 |, o000 e (U P BAG C.0. 1 Order Dtd. 2026-04-20
WP (C) - COURT NO.
) — —
21/202622.04.2026  |ggg5 00,0 [P N NAYAK C.0. 1 Order Dtd. 2026-04-20
WP (C) - COURT NO.
) - —
23/202622.04.2026  |ggg5 00,0 (PN NAYAK C.0. 1 Order Dtd. 2026-04-20
ABLAPL- COURT NO.
) - —
4/202622.04.2026 [, o0" )0, o |PRATAP KU. BARIKC.O. 1 Order Dtd. 2026-04-21
WP (C) - COURT NO.
) - —
25/202622.04.2026 ooy o0, (D SAMAL C.0. 1 Order Dtd. 2026-04-20
WP (C) - COURT NO. Al WRIT
30/202622.04.2026 | oo, 00, |D SAMAL C.0. 1 Order Dtd. 2026-04-20 BRANCH-
BLAPL- COURT NO.
15/202622.04.2026 | S o000, (B DAS C.0. 5 Order Dtd. 2026-04-22




WRIT
16/202622.04.2026 ?gégé;zoza BHAGABAN BEHERA §OURT NO- lorder Dtd. 2026-04-20 ?E?gigy
BENCH-2

2/202622.04.2026 22?252526 RK SAHOO §OURT NO- lorder Dtd. 2026-04-21
53/202622.04.2026 §§§§5§526 G SAHOO gOURT NO- lorder Dtd. 2026-04-21

5/2026 (22.04.2026 22?25;526 G SAHOO EEURT NO- lorder Dtd. 2026-05-12
7/202622.04.2026 22??5;626 G SAHOO SgURT NO- lorder Dtd. 2026-05-12

50/2026 22.04.2026 §?§§5§626 KK NATH ngRT NO- lorder Dtd. 2026-04-21 BATL-1
53/2026 22.04.2026 ?22252626 MOHAN BEHERA gogig NO- lorder Dtd. 2026-03-23 BATL-2
55/202622.04.2026 ?232535025 PK MOHANTY gogig NO- lorder Dtd. 2026-01-20
58/202622.04.2026 §§E§5§626 AT NAYAK gogig NO- lorder Dtd. 2026-04-21
11/202622.04.2026 22?252626 MK MOHANTY igURT NO- lorder Dtd. 2026-05-06 BATL-1
14/2026 (22.04.2026 ?23352626 SAMIR BARIK ngRT NO- lorder Dtd. 2026-04-21 BATL-1
17/2026 22.04.2026 ??3352626 MR SAHOO ngRT NO-lorder ptd. 2026-04-21 BATL-1
19/2026 |22.04.2026 2?2?52626 S.K.PRUSTY ngRT NO- lorder Dtd. 2026-04-21 BATL-1
31,/202622.04.2026 ????52626 AK SASMAL igURT NO- lorder Dtd. 2026-04-21
33/202622.04.2026 ????52626 G SAHOO igURT NO-lorder ptd. 2026-04-21
35,/202622.04.2026 2?;?5;626 G SAHOO ESURT NO- lorder Dtd. 2026-04-21

37/2026 [22.04.2026 2?;?52626 J BEHERA gogig NO-lorder ptd. 9999-12-31 BAIL-2
38,/202622.04.2026 ?22252626 ULLASH DAS gogig NO- lorder Dtd. 2026-04-21

39/2026 22.04.2026 2?3252626 MS HASAN gogig NO-lorder ptd. 2026-04-21 BAIL-1
)1/2026 22.04.2026  |ABLAPL- 'S K PRUSTY COURT NO. |Order Dtd. 2026-04-21




12353/2026 | 2 OLD
ABLAPL- COURT NO.
3/2026(22.04.2026 oo 0 IS K PRUSTY c.o. [300% Order Dtd. 2026-04-21
ABLAPL- COURT NO.
4/202622.04.2026 [ 0h o P JENA c.o.  [300% Order Dtd. 2026-04-21
ABLAPL- COURT NO.
6/202622.04.2026  |oon o0 IS K DAS c.o.  [300% Order Dtd. 2026-04-21 BATIL-1
ABLAPL- COURT NO.
)7/2026(22.04.2026 (o200 IS CHOUDHURT c.o. |05 Order Dtd. 2026-04-21 BAIL-1
ABLAPL- COURT NO.
8/2026 (22.04.2026 (oo /20 IS CHOUDHURT c.o. [300% Order Dtd. 2026-04-21 BATIL-1
WP (C) - COURT NO. o WRIT
9/2026(22.04.2026  [170517 (|3, SAHOO c.o. o Order Dtd. 2026-07-27 RANCH.
ABLAPL- COURT NO.
0/2026(22.04.2026 2200 R sanHOO c.o. p Order Dtd. 2026-05-12
ABLAPL- COURT NO.
1/202622.04.2026 o5 000 P K MOHANTY c.o. - Order Dtd. 2026-04-21
ABLAPL- COURT NO.
12/2026(22.04.2026 D200 |k panDa c.o. - Order Dtd. 2026-04-21
ABLAPL- ASHOK KUMAR COURT NO.
3/202622.04.2026 ool n s 0 c.o. - Order Dtd. 2026-04-21
ABLAPL- COURT NO.
4/202622.04.2026 (o) T P K BEHURA c.o. - Order Dtd. 2026-04-21
ABLAPL- M MOHANTY (VICKY COURT NO. _ _ _
5/2026 22.04.2026 ;52000 o c.o. - Order Dtd. 2026-05-12 BAIL-1
CMP-
19/20261(22.04.2026 SASMITA MISHRA GENERAL Order Dtd. 2026-04-15
589/2026
WRIT
. WP (C) — SIPRA SUMAN _ _ BRANCH
0/202622.04.2026 10 5 o GENERAL Order Dtd. 2026-04-15 i
BENCH-2
. CMP- MANASH RANJAN WRIT
7/2026 22042026 |So0no o s GENERAL Order Dtd. 2026-04-20 R
51/2026 |22.04.2026 |"E(C)- PRATIMA NAYAK  |GENERAL Order Dtd. 2024-08-02
04 17640/2024 :
54/2026 [22.04.2026 |"ELC)- PRATIMA NAYAK  |GENERAL Order Dtd. 2024-07-24
’ YR 17367/2024 .
56/2026 122.04.2026 "R (C)- PRATIMA NAYAK  |GENERAL Order Dtd. 2024-07-26
> TUEe 17273/2024 :




i WP (C) - PRASANTA KUMAR o WRIT
57/202622.04.2026 | Joqc 0t oo GENERAL Order Dtd. 2023-12-04 R ANCH-
WRIT
i WP (C) - PRASANTA KUMAR o BRANCH
59/202622.04.2026 |1 om0 0o oo GENERAL Order Dtd. 2026-04-20 DTVIST
BENCH-3
WP (C) - RADHARAMAN DAS o WRIT
/1/2026(22.04.2026 |1 00,0 0006 iavax GENERAL Order Dtd. 2026-04-20 R ANCH-
EXFA- . CIVIL
16/2026122.04.2026 1/2012 HIRARAM BHOI GENERAL Entire Document REVISIO
WP (C) - GHANASHYAM o
31/2026 (22.04.2026 |11 ooy 000 e GENERAL Order Dtd. 2026-04-21
WP (C) - ol WRIT
32/202622.04.2026 | ) oo o0, [SURYAKANTA PALAT (GENERAL Order Dtd. 2026-03-31 R ANCH-
WRIT
WP (C) - . . BRANCH
33/2026(22.04.2026 ) o0 o0, [RAJAT KUMAR RATH GENERAL Entire Brief (DTVIST
BENCH-2
EXFA- .
34/2026 (22.04.2026 |17, HIRARAM BHOT GENERAL Entire Document
WP (C) - ARUPANANDA
1/2026(22.04.2026 11000 000 [oc GENERAL Order Dtd. 2026-04-21
WRIT
WP (C) - ARUPANANDA o BRANCH
)3/2026 (22.04.2026 |11 cro 000 q [ Cosummy GENERAL Order Dtd. 2026-04-21 (DTVIST
BENCH-1
WP (C) - ARUPANANDA o WRIT
4/2026(22.04.2026 11000 o (oo GENERAL Order Dtd. 2026-04-21 ERANCH-
CRLREV-
6/2026 22.04.2026 |So," -, |SURYAKANTA PALAI GENERAL Order Dtd. 2026-04-17
BLAPL- MD. IRSAD @
99/2026 22.04.2026 [0 oo bt warga | CENERAL Order Dtd. 2026-02-25
)0/2026 22.04.2026  |CONTC~ K SAHOO GENERAL Order Dtd. 2026-04-21
YR 1864/2026 :
)2/2026 22.04.2026  |CREMCT AKHAND GENERAL Order Dtd. 2026-04-17
YR 872/2026 :
CRLMP-
)5/2026 22.04.2026 | /o 0, |SK DASMOHAPATRA |GENERAL Order Dtd. 2026-04-20
BLAPL- MD. IRSAD @
)7/2026(22.04.2026 7100y 0 0ou lkantR @ KALLU GENERAL Order Dtd. 2025-09-22 BATL-2
BLAPL- MD. IRSAD @
10/2026 (22.04.2026 |00 0005 lkanTR @ KALLU GENERAL Order Dtd. 2026-04-08 BATL-2
13/2026(22.04.2026  |CRLMC- 'SK DASMOHAPATRA |GENERAL Order Dtd. 2026-03-30 CRIMINA




1983/2026 | MISC
BLAPL- RAJENDRA NARAYAN
7/2026(22.04.2026 PP AT GENERAL Order Dtd. 2026-04-16
ABLAPL-
21/20261(22.04.2026 962/2026 MANORANJAN BHOI |GENERAL Order Dtd. 2026-02-12 BAIL-2
WP (C) - WRIT
) - —-
5/2026122.04.2026 1350/2026 SK DASMOHAPATRA |GENERAL Order Dtd. 2026-03-30 BRANCH-
BLAPL- MD. IRSAD @
) - - —-
8/2026 22.04.2026 o0 L R Ly |GENERAL Order Dtd. 2024-04-25 BATL-2
BLAPL- MD. IRSAD @
33/2026(22.04.2026 S0 E SRR GENERAL Order Dtd. 2022-04-13 BATIL-1
BLAPL- MD. IRSAD @
13/2026(22.04.2026 oL N ALy |GENERAL Order Dtd. 2023-08-03 BATL-1
MACA- SOUMYA RANJAN MISC.
50/2026(22.04.2026 GENERAL Order Dtd. 2024-07-02 APPEAL
601/2023 |oJHA
SEC.
56/20261(22.04.2026 CONTC- DEBENDRA BEHERA |GENERAL Entire Brief
04 6250/2025
, WP (C) - , , WRIT
51/2026|22.04.2026 g0 o' . |DEBENDRA BEHERA |GENERAL Entire Brief R ANCH-
CRLA-
14/20261(22.04.2026 152/2026 DHANESWAR BEHERA |GENERAL Order Dtd. 2026-04-09
RPFAM- JAYANTT
4/2026(22.04.2026 [0 BT GENERAL Order Dtd. 2026-04-21
ABLAPL-
)5/20261(22.04.2026 962/2026 MANORANJAN BHOI |GENERAL Order Dtd. 2026-04-21 BAIL-2
CONTC- MANAS RANJAN
7/2026 22.04.2026  ([0g O [N GENERAL Order Dtd. 2026-04-21
WP (C) — ARUPANANDA _ _
9/2026(22.04.2026 |1 L . GENERAL Order Dtd. 2026-04-21
BLAPL- SWETAMBARA
1/202622.04.2026  CLols o GENERAL Order Dtd. 2026-04-21
ABLAPL-
12/20261(22.04.2026 ASHWARIYA DASH GENERAL Order Dtd. 2026-04-21 BATL-1
2286/2026
BLAPL-
13/20261(22.04.2026 874/2026 ASUTOSH TRIPATHY |GENERAL Order Dtd. 2026-04-21 BATL-1
CMP- GHANASHYAM
15/202622.04.2026 |20 o[BS GENERAL Order Dtd. 2026-04-21
)1/2026 22.04.2026  |PBDAPLT I ANORANJAN DAS |GENERAL Order Dtd. 2026-04-21
2233/2026
WP (C) - DEBA PRAKASH WRIT
) - —
3/2026(22.04.2026 1 0T IS GENERAL Order Dtd. 2026-04-21 .




CRMC- ,
30/2026122.04.2026 5411/1999 MANOJ KUMAR RANA |GENERAL Entire Document
BLAPL- DEBENDRANATH )
32/2026(22.04.2026 950/2015 BISWAL GENERAL Entire Document
WPC (OAC) — |PRAVAT CHANDRA , )
17/2026(22.04.2026 2105/2017 |BEHERA GENERAL Entire Brief OA Bran
_ ABLAPL- BIKASH KUMAR
56/2026(22.04.2026  [So)'0 00 o¢ [pRapnan GENERAL Order Dtd. 2026-04-22 BAIL-2
§ ABLAPL- DEBENDRANATH )
58/2026(22.04.2026 2279/2026 |BISWAL GENERAL Entire Document BAIL-2
_ ABLAPL- PRAMOD RANJAN
50/2026122.04.2026 2406/2026 |BEHERA GENERAL Order Dtd. 2026-04-22 BAIL-1
_ BLAPL- ABINASH KUMAR
55/2026122.04.2026 1079/2026 |[BHOT GENERAL Order Dtd. 2026-04-21 BAIL-2
_ BLAPL-
57/2026122.04.2026 1902/2026 OM PRAKASH SARAN GENERAL Order Dtd. 2026-04-22 BAIL-2
WP (C) - o WRIT
11/2026122.04.2026 10272/2026 S K NAYAK GENERAL Order Dtd. 2026-04-20 BRANCH-
ABLAPL- PRAMOD RANJAN
/4/2026(22.04.2026 [, oo loouenn GENERAL Order Dtd. 2026-04-22 BAIL-1
CMP- PRAMOD RANJAN .
38/2026(22.04.2026 919/2025 BEHERA GENERAL Entire Document
ABLAPL-
10/202622.04.2026 [0’ o0, [MANOJ KUMAR RANA |GENERAL Order Dtd. 2026-04-16 BATL-2
ABLAPL-
13/2026122.04.2026 852/2026 MANOJ KUMAR RANA GENERAL Order Dtd. 2026-04-16 BAIL-2
RSA- SECOND
> —04-—
20/2026122.04.2026 555/2025 MANOJ KUMAR RANA |GENERAL Order Dtd. 2026-04-10 APPEAL
WP (C) - WRIT
> 03—
22/202622.04.2026 | 055 50,0 [MANOJ KUMAR RANA |GENERAL Order Dtd. 2026-03-12 BRANCH—
ABLAPL- PRADEEP KUMAR
> 04—
26/2026122.04.2026 2206/2026 |DASH GENERAL Order Dtd. 2026-04-21
8/2026 22.04.2026 |"E{C) - A. KHAN GENERAL PetitionAnnexure
20330/2013 !
8/202622.04.2026  |0JCC S C DASH GENERAL Order Dtd. 2014-01-03
’ U 17570/1998 .
i WP (C) - oAl WRIT
50/2026122.04.2026 1201/2015 P K DASH GENERAL Order Dtd. 2026-04-22 BRANCH-
_ WP (C) - WRIT
52/2026122.04.2026 1202/2015 P K DASH GENERAL Order Dtd. 2026-04-22 BRANCH-

53/202622.04.2026  [WP (C) - R N PARIJA GENERAL Order Dtd. 2025-03-19 WRIT




6968/2024 BRANCH-
N CRLA- CRIMINA
54/202622.04.2026 |5 00 IS P SAMANTA GENERAL Order Dtd. 2026-04-20 oomar
56/2026(22.04.2026  |[CCBAEL” S R SAHOO GENERAL Order Dtd. 2015-10-15
> TR 3347/2015 :
_ CRLREV- CRIMINA
$8/202622.04.2026 oo P07 IS SAHOO GENERAL Order Dtd. 2024-04-08 it
59/2026 [22.04.2026  |[CCAPL” S. R. PATTNAIK |GENERAL Order Dtd. 2026-04-21
> TR 1800/2026 |77 °° :
11/2026 122.04.2026 |2 {C)- S SAHOO GENERAL Order Dtd. 2011-09-13
04 18261/2011 :
12/2026122.04.2026  |[PBLAPL™ 1o L. PATTNAIK |GENERAL Order Dtd. 2026-04-21 BAIL-1
04 2334/2026 [°° B :
16/2026 22.04.2026  |[CCAPL” S. R. PATTNAIK |GENERAL Order Dtd. 2026-04-21 BAIL-2
. . 1782/2026 . . raer .
CRLMP-
17/2026(22.04.2026 |00 U P BAG GENERAL Order Dtd. 2026-01-16
ABLAPL-
19/20261(22.04.2026 2211/2026 S. R. PATTNAIK GENERAL Order Dtd. 2026-04-21
ABLAPL-
31/20261(22.04.2026 2343/2026 J BEHERA GENERAL Order Dtd. 2026-04-21
32/2026 122.04.2026  |PEAPL” J P KAR GENERAL Order Dtd. 2026-04-21
04 1741/2026 :
33/2026 122.04.2026  |PRAPL” S. R. PATTNAIK |GENERAL Order Dtd. 2026-04-21
04 1801/2026 |~ & :
ABLAPL-
34/2026122.04.2026 1048/2026 P S DAS GENERAL Order Dtd. 2026-04-07 BAIL-2
ABLAPL-
36/20261(22.04.2026 MANOJ KUMAR PANI GENERAL Order Dtd. 2026-04-21 BATL-1
2270/2026
ABLAPL-
17/202622.04.2026 oot P S DAs GENERAL Order Dtd. 2026-04-07
WRIT
WP (C) - o BRANCH
9/202622.04.2026 Lo c)- o MANOJ KUMAR PANI |GENERAL Order Dtd. 2026-02-23 sy
BENCH-3
)0/2026 [22.04.2026  |[PBLAPL™ INTRANJAN ROUT  |GENERAL Order Dtd. 2026-04-21
04 2623/2026 :
BLAPL-
)1/2026122.04.2026 NIRANJAN ROUT GENERAL Order Dtd. 2026-04-21 BAIL-2
2344/2026
)2/202622.04.2026  [BLAPL- INIRANJAN ROUT GENERAL Order Dtd. 2026-04-21




555/2026

ABLAPL-
4/2026(22.04.2026 [, [NIRANJAN ROUT  |GENERAL Order Dtd. 2026-05-13
ABLAPL-
6/2026(22.04.2026 D2 270 INTRANJAN ROUT  |GENERAL Order Dtd. 2026-04-21
ABLAPL-
8/2026(22.04.2026 22270 INTRANJAN ROUT  |GENERAL Order Dtd. 2026-04-21
)0/2026 [22.04.2026 |ooBPT” - lsarar pasH GENERAL Order Dtd. 2026-02-13
978/2026
)1/2026 (22.04.2026  |orAPL" Isarar pas GENERAL Order Dtd. 2026-04-21 BAIL-1
VR 3323/2026 € .
2/2026 (22.04.2026 SRAPLY lsaratr pasw GENERAL Order Dtd. 2026-04-21 BATL-1
04 1310/2026 :
)3/2026 [22.04.2026  |[CLAPL” NIRANJAN ROUT  |GENERAL Order Dtd. 2026-04-21
04 1746/2026 :
14/20261(22.04.2026 ABLAPL- NIRANJAN ROUT GENERAL Order Dtd 2026-04-21 BAIL-1
VR 2252/2026 € .
ABLAPL-
16/20261(22.04.2026 2385/2026 NIRANJAN ROUT GENERAL Order Dtd. 2026-04-21
ABLAPL-
18/20261(22.04.2026 NIRANJAN ROUT GENERAL Order Dtd. 2026-04-21 BATL-1
2341/2026
ABLAPL-
) - —
20/2026122.04.2026 2319/2026 SARAT DASH GENERAL Order Dtd. 2026-04-21
2/2026 22.04.2026  |PPLAPLT leaRraT pasH GENERAL Order Dtd. 2026-04-21 BAIL-1
‘ <04 1229/2026 :
)4/202622.04.2026 PBLAPL™ loapaT DasH GENERAL Order Dtd. 2026-02-03
184/2026
CONTC- M/S.SARBESWAR
) - —
5/2026(22.04.2026  |onote [ S0S GENERAL Order Dtd. 2026-04-17
CRA- SRINIBASH CRIMINA
) o
26/2026(22.04.2026 175/1999 MOHANTY GENERAL PetitionAnnexure, APPEAL,
WP (C) - L WRIT
35/2026(22.04.2026 17507 s ¢ pas GENERAL Order Dtd. 2026-01-13 N ncH
36/2026 [22.04.2026 |"E(C)- S C DAS GENERAL Order Dtd. 2024-08-02
<04 17592/2024 :
13/2026 [22.04.2026  |CREAT A.K.NAYAK GENERAL Order Dtd. 2026-07-22
VR 309/2026 B € .
WP (C) - o WRIT
16/2026(22.04.2026 (100" | |p K MOHANTY GENERAL Order Dtd. 2019-07-08 e cE.
oo MISC.
18/20261(22.04.2026 509/2014 T K NAYAK GENERAL Order Dtd. 2025-03-19 APPEAL

SEC.




WRIT

X WP (C) — BRANCH

0/2026(22.04.2026 )0 <17 |G B PARIDA GENERAL Order Dtd. 2023-11-29 sy
BENCH-3

52/2026 22.04.2026  |°9CT T BAG GENERAL Order Dtd. 2017-03-09

’ YR 14986/2001 .

) RSA- PetitionAnnexure,Entire

53/2026122.04.2026 104/2007 S K MOHANTY GENERAL Order,

X CMP- WRIT

54/2026122.04.2026 769/2018 P K JENA GENERAL Order Dtd. 9999-12-31 BRANCH-

X CRREV- CRIMINA.

55/2026122.04.2026 675/2001 A SUNDARAY GENERAL Order Dtd. 2026-03-31 REVISTO

_ 0JC-

>7/20261(22.04.2026 8516/1992 S SWAIN GENERAL Judgement Dtd. 9999-12-31

. WA- WRIT

54/2026122.04.2026 487/2024 P K MOHANTA GENERAL Order Dtd. 2026-02-23 APPEAL

: WP (C) - o WRIT

6/2026(22.04.2026 [0 C)° 18 Das GENERAL Order Dtd. 2026-04-20 i

. ABLAPL-

58/2026(22.04.2026 L0070 P K DEO GENERAL Order Dtd. 2026-05-12

— Order Dtd. 2025-11-
59/2026(22.04.2026 S S JENA GENERAL 25Petition, Annexure,Entire

902/2025

Order,

TRP (C) —
0/202622.04.2026 | 500 T D SAMAL GENERAL Order Dtd. 2026-06-22 M.J.C.
15/2026 [22.04.2026 |"ELC)~ B DAS GENERAL Order Dtd. 2026-04-20

04 28312/2024 :

WP (C) - o WRIT
6/202622.04.2026 7,207 IS S PASAYAT GENERAL Order Dtd. 2026-04-16 N ANCH.

WP (C) - o WRIT
17/20261(22.04.2026 8294/2026 S S PASAYAT GENERAL Order Dtd. 2026-04-16 BRANCH-

WP (C) - o WRIT
18/20261(22.04.2026 8264/2026 S S PASAYAT GENERAL Order Dtd. 2026-04-16 BRANCH-
19/2026 22.04.2026 |"E(C)~ S S PASAYAT GENERAL Order Dtd. 2026-04-16

04 8262/2026 :

WP (C) - o WRIT
0/2026(22.04.2026 109" s s pasavar GENERAL Order Dtd. 2026-04-16 NG
31/2026 [22.04.2026 |"ELC)- S S PASAYAT GENERAL Order Dtd. 2026-04-16

10703/2026

WP (C) - WRIT
12/2026(22.04.2026  L205)° |5 s PASAYAT GENERAL Order Dtd. 2026-04-16 ANCH.

WP (C) -

33/2026 (22.04.2026 S S PASAYAT GENERAL Order Dtd. 2026-04-16

5046/2026




WP (C) - WRIT
14/2026 22.04.2026 o7 (50 IS 5 PASAYAT GENERAL Order Dtd. 2026-04-16 R
WP (C) - WRIT
15/202622.04.2026 i 1C)° IS S PASAYAT GENERAL Order Dtd. 2026-04-16 N ANCH.
36/2026 122.04.2026 |"E(C) - N C SINHA GENERAL Order Dtd. 2026-04-10
YR 9301/2026 € :
37/2026 122.04.2026 |"E(C)- A B MALLICK GENERAL Order Dtd. 2024-11-28
04 26157/2024 :
39/2026 22.04.2026 | CONTC~ S K RATH GENERAL Order Dtd. 2026-04-17
<04 1440/2026 :
)0/2026 122.04.2026  |PLAPL- R K BARIK GENERAL Order Dtd. 2026-04-21 BATL-1
YR 1706/2026 € :
)1/2026 [22.04.2026  |[CCAPL” R K BARIK GENERAL Order Dtd. 2026-04-21
YR 1781/2026 raer .
)2/20261(22.04.2026 ABLAPL- A SUNDARAY GENERAL Ord Dtd 2026-05-12 BAIL-1
YR 1640/2026 raer :
)3/2026 [22.04.2026 | CRDMC™ K S SAHU GENERAL Order Dtd. 2026-03-25
04 645/2026 :
ABLAPL- BIJAY KUMAR
) - — —
7/202622.04.2026 1o tn Bt GENERAL Order Dtd. 2026-03-30 BAIL-2
ABLAPL-
) - -
28/20261(22.04.2026 2344/2026 A. K. BEHERA GENERAL Order Dtd. 2026-04-21
)9/2026122.04.2026  |BBLAPL™ ¢ cpouDHURY GENERAL Order Dtd. 2025-04-15 BAIL-2
‘ 3112/2025 |°° :
ABLAPL- BIJAY KUMAR
31/202622.04.2026  foonon B GENERAL Order Dtd. 2026-04-21
32/2026 22.04.2026 | CRDMC- A. K. BEHERA GENERAL Order Dtd. 2026-04-17
VR 2457/2025 |©t ° € :
ABLAPL-
33/2026122.04.2026 2201/2026 A. K. BEHERA GENERAL Order Dtd. 2026-04-21
ABLAPL-
34/2026122.04.2026 2347/2026 A. K. BEHERA GENERAL Order Dtd. 2026-04-21 BAIL-2
35/2026 22.04.2026  |[CCBAPL” A. K. BEHERA GENERAL Order Dtd. 2026-04-21
04 1869/2026 [+ X- :
ABLAPL-
36/2026122.04.2026 2345/2026 A. K. BEHERA GENERAL Order Dtd. 2026-04-21
ABLAPL-
37/2026122.04.2026 2389/2026 A. K. BEHERA GENERAL Order Dtd. 2026-04-21
38/2026 122.04.2026  |[PBLAPL—  IBIJAY KUMAR GENERAL Order Dtd. 2026-04-21

2141/2026

BEHERA




WP (C) -

WRIT

39/2026(22.04.2026 17 0)7  |SURENDRA DAS GENERAL Order Dtd. 2026-04-22 e
10/2026 [22.04.2026 | cRDMC- K. C. SWAIN GENERAL Order Dtd. 2026-04-17
<04 5441/2025 [© ©- :
BLAPL- JYOTI RANJAN
11/2026(22.04.2026  [PLEELC o 1OTON GENERAL Order Dtd. 2026-04-21 BATL-1
BLAPL- JYOTI RANJAN
12/2026(22.04.2026 S50 9O GENERAL Order Dtd. 2026-04-21
WP (C) — JYOTI RANJAN _ _ WRIT
13/2026(22.04.2026 172507 e GENERAL Order Dtd. 2026-04-21 N CH
CRLMP-
14/20261(22.04.2026 504/2026 S. R. PATTNAIK GENERAL
17/2026 |22.04.2026 |"ELC)- N K SATAPATHY  |GENERAL PetitionAnnexure
13881/2015 !
CRLA- Judgement Dtd. 2026-03- CRIMINA
18/2026122.04.2026 246/2003 S K LENKA CENERAL 31Petition, Deposition, APPEAL
CRLA- Judgement Dtd. 2026-03- CRIMINA
19/202622.04.2026 265/2003 S K LENKA GENERAL 31Petition, Deposition, APPEAL
. ABLAPL-
50/2026122.04.2026 2743/2016 B R MOHANTY GENERAL Order Dtd. 2016-04-11
: WP (C) - o WRIT
1/202622.04.2026 12057 v pas GENERAL Order Dtd. 2026-02-19 .
54/2026122.04.2026 BLAPL- U K PANDA GENERAL Order Dtd 2026-04-22 BATL-1
04 1326/2026 :
56/2026 [22.04.2026 VPO~ C R NAYAK GENERAL Order Dtd. 2026-04-22
5869/2026
) CMP-
58/2026 (22.04.2026 P K DASH GENERAL Order Dtd. 2026-06-23
95/2026
. ABLAPL-
9/202622.04.2026 (o0 P K DASH GENERAL Order Dtd. 2026-06-23
, ABLAPL-
51/202622.04.2026 S0 IS K NAYAK GENERAL Order Dtd. 2026-02-25
, ABLAPL-
52/202622.04.2026 oo nUn |3 SAHOO GENERAL Order Dtd. 2026-04-22 BATL-2
i, ABLAPL-
54/202622.04.2026 oo hn |3 SAHOO GENERAL Order Dtd. 2026-04-22
56/2026 122.04.2026  |CRDMC- P K PANI GENERAL Compromise Petition
> Ve 882/2026 p
57/2026 122.04.2026 | CREMC™ P K PANI GENERAL Compromise Petition
> Ve 882/2026 p
59/2026 22.04.2026 |"ELC)- J P KAR GENERAL Order Dtd. 2026-04-22
11798/2026
10/2026 [22.04.2026  [PBLEPL= 5 b kAR GENERAL Order Dtd. 2026-04-22

2566/2026




WP (C) -

12/2026(22.04.2026 17507 |7 P KaR GENERAL Order Dtd. 2026-04-22
13/2026 122.04.2026 |"E{C)- J P KAR GENERAL Order Dtd. 2026-04-22
04 11801/2026 :
WP (C) - o WRIT
5/2026(22.04.2026 o5 C)° |7 P kAR GENERAL Order Dtd. 2026-04-22 N
CONTC-
16/20261(22.04.2026 C SAMAL GENERAL Order Dtd. 2026-04-16 CONTEMP
730/2026
18/2026 22.04.2026 | CONTC~ C SAMAL GENERAL Order Dtd. 2026-04-16
04 731/2026 :
WP (C) - o WRIT
30/2026(22.04.2026  [10/C)° It samoo GENERAL Order Dtd. 2025-02-19 N
ABLAPL-
32/2026122.04.2026 2574/2026 B M DUTTA GENERAL Order Dtd. 2026-04-22 BAIL-2
WP (C) - o WRIT
14/2026(22.04.2026 |10 ) o lGoPAL GENERAL Order Dtd. 2026-04-22 N cH
WRIT
WP (C) - o BRANCH
16/2026(22.04.2026 (L) lGopAL GENERAL Order Dtd. 2026-04-21 s
BENCH-1
)0/2026 [22.04.2026  |[CLAPL” S N GAYA GENERAL Order Dtd. 2026-04-21
04 1897/2026 :
ABLAPL-
)2/20261(22.04.2026 2631/2026 P S DAS GENERAL Order Dtd. 2026-04-22 BATIL-1
ABLAPL-
)5/2026122.04.2026 2500/2026 P S DAS GENERAL Order Dtd. 2026-04-22 BATIL-2

N I C (Software Team)



